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- Tirupethi, Chittesr.District,

IN THE CENTRAL AD‘J]INISTRATIVE TRIBUNAL:HMYDERARAD BENGH
AT HYDERABAD,

OA.N0.227/96.
Date 316,2,1996%

Betweerns- | S
s.Nau‘shaa ali
K Jehn Vinays Kumar
C.Leksnnlnarayana _
G.Nagaiah ' -
B.Thandava Krishna

ceva Applicant.

(Ail the Agpllcants are the Ex-Casual -Mazédeors
. werkeé under the contrel of Respondent No.4).

The Chief General Manager (Telecdm),
A,P.Circle, Deer Sanchar Bhavan, ~

Ny pally Statieh Read,Hyderabad,

The General Manager (Telecem),
Telecom Araa, Secunderabad, .

The Telecom District Engineer, -
Chittoar Bistrict, Chitteer.

The Sub-Dlv1sienal-Officer;Telecam,'

++.Resmpondents,

Counsel fsr the Applicant:Mr.M:P.Chandra Meuli,Advecate,

Counsel fer the Respondents: Mr,V.Rajeshwara Rae,CG3C.-
. N . ' R N
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*  HON BLE MR, JUSTICE V,NEELADRI RX) VICE CH&IRMAN

HON'BiE SHRI R RANGARAJAN, MEMBER ADi’IINISTRATIVE
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0.A,N0.227/96. _ Pates 16,2.1996,

|

J ﬁ DGMENT I

Y as per Hon'ble Sri R.Rangarajan, Member(Administrative) X

|

Heard Sri M.P.Cﬁandra Mouli, learned counselr
for the applicants and 3ri V.Rzjeshwara Rao, Addl, casc

for respondents, ' J

2. There are 5 appliCants in this 0,A. They were
engagad as Casual Madoor under R-4 and later their ser-
vices were disengaged., The details as to their engagement

as Casval Muzdoor and datesof @iBengigbment etc. are
e

as follows:
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51, Details of app~ Date of enga~ Date of
No. licant. gement as " disengage- Remarks
....... - - = - . Cogual Mazdoor wment o _ ..
v | |
1. Applicant No.l 1,5.1985 1.10.1995 I
2, Applicant No.2 1,7.1980 1.6.1391 *k
3. Applicant No.3 1-6-1584 31.5.1992
4. BApplicant No.4 1.6.1987 8.6.1995
5. Applicant No.5 . 19,10,1927 30,.5.1994
»® Tt jis stated in case applicant No,2 that hL
was again reengaged subsequently to 1.6.9“
Lut the actual date of reengagemant is not
knownand that he was engaged tiil 1,10,95,
It is stated for the applicants that they were noé
re-enjaged after the above mentioned dates.
3. . This 0A is £iled praying for a directien %o the

respondents to reengage them as Casual Mazdoor anh

grant them temporary status and regularise their %er—

vices in Group 'D' posts. I
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4, In view of what is stated by the applicants,

it has to be presumed that they had gained some expe-{

rience in the Telecom department. So, it is in the l

interdst of the department 1f they are engaged in
preference to freshers whenever work is available,

However, their, absence after their disengagement

&L

till the date of reenjagement cannot be condoned.

All the 5 applicants have to be reengaged
¢
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In the result, the following direction is given:- l
by the respondents if thetre is work in future and in;

reference to freshers from open market in the units

|
from where they were lastly disengoged, If the appli-

1

cants are going to be reengaged in pursuvance of this;

order, none who are already wérking as casual mazdoo%

shall be retrenchad, I
5. The 0OA is ordered accordingly. .No costbqgf [
!
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{(V.Neeladri Rao

{R.Rangarajan)

Member (Admn.) Vice Chairman | .
Dated 16th ng., 1996, ﬁﬂ/ﬂ) g T b, ]-x
‘Open court dictation, Dy.Reglstrar(Judlj

Grh,

1, The Chief General Manager(Telecom),
A.P.Circle, Deor Sanchar Bhavan,
Nampelly Statien Read, Hyderabad.
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2. The General Manager (Telecem),
Telecom Area, Secunderabad.

3., The Telecom District Engineer,
Chitteer District, Chitteor, |
4, The Sub=Divisienal Officer,Telecom, I
Tirupethi, Chitteer District. ;
5. One cepy te Mr.M.P.Chandra Meuli,Advecate, ;

CAT Hydlerabad Bench,Hyd,
6. One cepy t® Mr.V,Rajeshwar Rae,Addl. cssc CAT Hyd.

74 One cepy teLibrary,CAT.Hyd. I

8, One spare Ceopy,
v !
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TYPED BY

COMPAKED BY APPLOVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
| HYZERABAD BENCH AT HYLERABAD

THE HON'BLE MR,JUSTICE V.NEEL DRI RAQ

AND-

F

THE HON'BLE MR.R.RANGARAJAN ™ M(A)
‘Dated: é ‘; -1996 o
ORIR/SuptmERT . . -

. ’ _M—‘M{\‘TA./’U’.AoNO. 7 - 4

e FT)R(

. Ledelor— _ thﬁnmsr-—?——“ﬁ‘=

{ _ .. Admitted and Interlm directions

issuey. _ .
Allowel. . -
Disposed ~f with dlIeCtJ.OM
Dis 'ssed. o W(_N\-—-"V(/"—Pg-fd‘

Dismis ed as withdrawn.






